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- NATIONAL COMPANY LAW TRIBUNAL
AHMEDABAD BENCH
AHMEDABAD

C.P. No. 59/73(4)/NCLT/AHM/2017

Coram: Hon ble Mr. BIKKI RAVEENDRA BABU MEMBER JUDICIAL
"Hon'’ ble Ms MANORAMA KUMARI MEMBER JUDICIAL

ATTENDANCE CUM- ORDER SHEET OF THE HEARING OF AHMEDABAD
'BENCH OF THE NATIONAL COMPANY LAW TRIBUNAL ON 25.10.2017

Na_me of the Company: - ' Beant' Singh '
" S - - V/s
Neesa Leisure Ltd.

SectiOn of the Companies ACt* Sectlon 73(4) of the Companles Act, 2013

S NO N ( APITAL LE'ITERS! DESIGNATION REPRESENTATION __SIGNATURE

Aﬂ\m%ﬁ e é\'&* @ee“ﬂ&m 4 .
2. Ravi Radb AW Pﬁw &?

ORDER '

~ Authorised Representative Mr. Ashok Sachdeva present for Pet1t10ner Learned
Advocate Mr Rav1sh Bhatt present for Respondent No.l.

Heard arguments of Authonsed Representatlve for Petlttoner and Learned Counsel
for Respondent no. 1. ' -

Order reserved. ,
"MANORAMA KUMARI MKKI RAVEEN DRA BABU

'MEMBERJUDICIAL ~ MEMBER JUDICIAL

Dated thisthe 25th day of October, 2017.




